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DELHI LEGISLATIVE ASSEMBLY SECRETARIAT
BULLETIN PART-II

(General information relating to legislative and other matters)
Monday,20™ April, 2015/30 Chaitra, 1937 (Saka)

No. 16

Sub: Election of two representatives of Delhi Asgemblv to Court of the
University of Delhi.

Hon’ble members are informed that the following two members whose
nominations for representation in the Court of the University of Delhi have been
found valied are declared elected to the Court of the University of Delhi
unopposed:-

1. Sh. Madan Lal
2. Sh. Adarsh Shastri

L.R. GARG

SECRETARY



